101 Written Answers

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE): (a)
Yes, Sir.

(b) and (¢} Apart from the general
trade policy reforms, some of the steps
taken to enhance cxports of spices in-
clude abolitin of cess on export of pepperx
{cxcept green pepper in brnej, car-
damom, saffron and spice oils and oleore-
sins to make them price competitive in
the overscas markets; implementation of

rand promotion schemes like “Logo
cromotion”; grant of “Spice House Cer-
tificate” as a recognition of processer/
exporter of quality products; setiing up
of laboratories for testing of products to
ensure quality; technology transfer; pro-
cess upgradation and product develop-
ment.

(d) Review of taxation burden on ex-
ports, including cess, is an ongoing pro-
cess and as and when considered neces-
sary, exemptions on specified items of
spices are notified with a view to make
our exporis more competitive 1n the in-
ternational market. Cess on export of
pepper (except green pepper in brine),
cardamom, saffron and spice oils and
oleoresins has been exemtped.
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